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Amendment of Delhi Rent Control Act
to prevent summary eviction of 

Tenants

5665. SHRI KISHORE LAL: Will 
the Minister of WORKS AND HOUS­
ING AND SUPPLY AND REHABILI­
TATION be pleased to state:

(a) whether rents in Delhi and New 
Delhi regions have been exhorbitantly 
increased during the emergency 
months;

(b) whether amendment to the 
"Delhi Rent Control Act allowing all

landlords and house owners to sum­
marily evict tenants on the plea of 
persona] use of the tenement has led 
to enormous difficulties to tenants; 
and

(c) whether Government propose 
to reverse the amendment since it 
has not helped the Government to 
force officials an  ̂ employees owning 
houses out of tlic Government tene­
ments at subsidised rents but has led 
to harassment of all tenants in Delhi 
and New Delhi?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION (SHRI SIKANDAR 
BAKHT): (a) Government have seen 
reports to that effect.

(b) Some representations have been 
received from tenants stating that the 
amendment has created difficulties for 
them.

(c) The present provisions of'H ie 
Delhi Rent Control Act, 1958, incluJ- 
ing those made as a result of the 
Delhi Rent Control (Amendment) 
Actj 1976,. are being reviewed.

Imbalance in Agricultural Growth

5666. SHRI KISHORE LAL: Will
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) names of districts, statewise, 
which have achieved more than five 
per cent growth rate in Agriculture 
since introduction of New Agriculture 
Strategy in 1966;

(b) whether High Yielding Variety 
Programme was implemented in these 
districts and whether it had led to 
heavy regional imbalance in agricul­
tural growth during the last decade; 
and
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tc) corrective measures Government 
proposes to correct growing regional 
imbalanceo?

THE MINISTER OF AGRICUL­
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a) A 
study of the districtwise annual 
growth rates of agricultural output of 
334 districts (formed into 289 district 
units) for the period 1962—65 to 
1970—73 has been undertaken jointly 
by the Centre for the Study of He- 
gional Development, Jawaharlal 
Nehru University and Perspective 
Planning Division, Planning Commis­
sion. A preliminary report of the 
Study is at present available. Of the 
districts units sfudied, those with 
annual growth raies exceeding 5 per 
cent are listed in the attached state­
ment.

(b) The above report doe.s not in­
clude an analysis of various institu­
tional, technological and’ other factors 
that are responsible for growth in 
some regions and lack of growth in 
others. In the absence of such .ina- 
lysis, it is difficult to attribute the 
regional imbalances in agricultural 
growth to any particular factors such 
as implementation of high yielding 
varieties programme. It may, how­
ever,. be stated that efforts have been 
are being made to implement the 
High Yielding Varieties Programme 
all over the country. However, the 
rate of implementation varies from 
State ter State and area to area de­
pending upon several factors, includ­
ing the extent of irrigation facilities 
available, the amount and distribu­
tion of rainfall and the performance 
of the available high yielding varie­
ties under different agro-climatic 
conditions.

(c) The Government proposes to 
correct the regional imbalance through 
a multiplimensional approach, the 
core of which would be area plan­
ning with emphasis on the develop­
ment of local natural and physical 
resources. The development of the 
agricultural sector with emphasis on 
irrigation would be the main instru­
ment for the reduction of regional im­

balances. EstaTalishmefnt of agro­
based industries and small scale in­
dustries would be inter-linked with 
the generation of Tural employment. 
Emphasis would also be placed on 
the development of forestry resources, 
animal husbandry and fisheries. The
development of backward areas, hill 
areas, and tribal areas will receive 
special attention in this context.

Statement

Names of District Units With Annual 
Growth Rate of eutput exceeding 5 
per cent over the Period 1962—65 to 

1970—73

State District Unit

Punjab .

Haryana

U ttar Pradesh

Amritsar

Bhatinda

Ferozepur

Gurda'-pur

Iloshiarpur

Jullundur

Kapurihala

Ludhiana

Ropar

Patiala

Sangrur

A m bala

Gurgoan

Jind

Karnal

Mohindergarh 

A ligarh 

Muzaffarnagar 

Nainital 

H i l ly  Areas.
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S»te Dis-trict Unit

Raiasthan

Jam m u &  K a sh m ir

Tamil Nadu . 

Gujarat 

Assam .

Karnataka

Alwar

Banner

Bharatpur

Bundi

Chittaurgarh

Ganganagar

Jalore

Jodhpur

Pali.

Kashm'r

Jammu.

South Arcot

Jamnagar

Mikir& N.C. 
H ills.

Chirradurga

Raichur

Shimoga.

Boycott Of Interview by Scientists of 
Airricultural Scientists Becroitment 

Board

5667. SHRI KISHORE LAL; Will 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state;

(a) whether the Scientists of Indian 
Agricultural Research Institute boy­
cotted the interviews commencing 
from 25th April, 1977 conducted by 
the Agricultural Scientists Recruit­
ment Board;

(b) if so, reasons for boycott as 
stated by the scientists: and

(c) action taken by the Govern­
ment to remove those reasons?

THE MINISTER OF AGRICUL­
TURE AND IRRIGATION (SHRI 
SURJIT SINGR BARNALA); (a) A 
large number of scientists of the

Indian Council of Agricultural Re­
search did not attend the interviews; 
started by the Agricultural Scientists 
Recruitment Board in April 1977 as 
part of the first five-yearly assessment 
of those scientists for the purpose of 
granting them merit promotion or 
advance increments.

(b) Tne reason given by those 
scientists was that the holding o fT ii- 
terviews was against the assurances 
given in the Parliament in the past 
that the scientists will not be subject­
ed to interviews for promotions.

(c) The representatives of the scien­
tists were informed that the inter­
view? held by the Agricultural Scien­
tists Recruitment Board for five- 
yearly assessment are quite different 
from those held by them for direct 
recruitment to individual posts or by 
the U.P.S.C. for posts under various 
Government Departments for which 
there were a number of contestants. 
The interviews arranged for assess­
ment are not of a routine or formal 
type interviews to judge the theoreti­
cal knowledge and academic calibre 
of the scientists but are intended to 
provide an opportunity to them to 
project their work and achievement 
during the period under assessment. 
Since, however, the lARI scientists 
had stin some apprehensions, it has 
been decideH by the Council that the 
interviews will not be compulsory, 
but opportunity should, at the same 
time, be provided to the scientists to 
appear before the Assessment Com­
mittees and present their case per­
sonally to them, if they wished to do
so.
Research o n  Water Resistant and 
Saline Water R cs is to n t  Varieties o f  

Rice and Wheat

5668. SHRI S. KUNDU: Will the
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) whether any research have 
been carried out to develop water 
resistance and saline water resistance 
varieties of rice and wheat seeds an^ 
plants, if so, facts thereof; and




